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* IN THE HIGH COURT OF DELHI AT NEW DELHI 

# CNR No. DLHC010342342024 

+  W.P.(C) 8228/2024 

 M/S. UMANG REALTECH PRIVATE LIMITED .....Petitioner 

Through: Mr. Puneet Agrawal, Ms. Purvi 
Sinha, Ms. Sakshi Bisht, Ms. Khushi 
Bhardwaj & Mr. Chetan Kumar Shukla, 
Advs.  

 
    versus 
 
 UNION OF INDIA & ORS.      .....Respondents 
 

Through: Mr. Vedansh Anand, SPC with 
Mr. Shivam Kumar, GP. 
Mr. Sumit K. Batra and Ms. Priyanka Jindal, 
Advs. for GNCTD. 

 
 CORAM: 
 HON'BLE MR. JUSTICE ANIL KSHETARPAL 
 HON'BLE MR. JUSTICE BHARAT PARASHAR 

    O R D E R 
%    15.10.2026 
 

1. Learned counsel representing the Petitioner prays for permission 

to withdraw the Writ Petition.  

2. Ordered accordingly.  

 
ANIL KSHETARPAL, J 

 

 

BHARAT PARASHAR, J 
OCTOBER 15, 2026/RW 
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